FORM A
| e
(Under Regulation 6 of the ia
 (Insoivency Resolution Process for Corporate Persons) Regulations, 2016)
For the attention of the creditors of
M/s SARAVANA STORES GOLD PALACE PRIVATE LIMITED

[ 1 Wame of corporate deblor SARRVANA STORES GOLD PALAGE PRIVATE

ﬁammmqmmmmhwmmammmm

Date of incorporation of corporste deblor | 15/05/2017
Authorty under which corporate deblor iz Cmspmeswﬂegnk!dcmwm
incorporated regictered Chennai, Tamilnadu
Corporate Identity No. / Lim#ed Lisbiry | US2808TNZ017PTC118518
Identfication No. of corporate debior
Addrezz of the regictered ofice and Wo.2. 0'd Mshabalipurarm Road, Rapv Gandh Nager
principal office (if any) of corporate debtoq Shoinganaliur Chennai, Kanchespuram, TN 800118, IN
Insoivency commencement date October 4, 2021 {Az per order dated October 4, 2021,
in reepect of corporate debior by the Hon'ble Netional Company Law Tribunal,
Divigion Bench Chennai in Order No: IBA135/2021
| order received on 5.10.2021)
Ectimated date of closure of ncolvency | 180 DAYS from the date of commencement o recolition
rezofution process procecs i€, Apri 3, 2022 {copy of the order made
avaiabie to fre IRP on Ociober 52021)
Name and regictration number of the Narayanan Srinivazan
ingoivency professional acting a2 inferim | Repictrsbion No. IBB/IPA-001/P-P0173572015, =
rezolution professional Email ID: raamyanernivee@gmai com A d d co
Addrezz and e-mai of e interim No.85A and 658, Bhavani Steet. ™ |
rezolution profezsional, a2 regictersd S Kulathur, Chennai 600117, '
with the Board nesrayarernvas@gmail com tools
Mobis No- 8840608088
Addreae and e-mail fo be uzed for New No.5, Oid No.2 2 Main Road,
correepondence with the intenm Vijaya Nager, Velachery, Chennai 500042
rezofution professional nearayanarinvas@gmail com
Mobie No - 6840603083
Lazt date for cubmizzion of clsime October 18 , 2021
Clasoes of creditore, # any, under clause Not Applicable
{b) of sub-zection (BA) of cection 21,
secertained by fhe inferim resckution
profeczional
Namez of Inzalvency Profecsionals Not applicable
identified to act az Authoriced
Reprezentative of creditors in & clase
(Three namez for esch class)
(a) Relevant Forme and Wablink : httn,/ibbi. gov.in/downloadform
(b) Detaie of authorized reprecentatives mm-.cl'f"; i -
are available at: .
mismmmmmmcmmmmm, Chennai has ordered the

aproof of ther claims on or before OCTOBER 19, 2021 o the interm resolution professional

"nzw:mmmw. gy
financial creditors shall submit their proof of claims electronic Creditors
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Date :October8, 2021 - NARAYANAN

Place : Chemnai Intenm Resoltion
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